RAJYA SABHA
Thursday, the 26th February, 2015/7th Phalguna, 1936 (Saka)

The House met at eleven of the clock,
MR. DEPUTY CHAIRMAN in the Chair.

PAPERS LAID ON THE TABLE

Notification of Ministry of External Affairs
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Public Enterprises Survey
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Notification of Ministry of Environment, Forests and Climate Change

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT, FORESTS
AND CLIMATE CHANGE (SHRI PRAKASH JAVADEKAR): Sir, | lay on the Table,
under sub-section (3) of Section 63 of the Biological Diversity Act, 2002, a copy
(in English and Hindi) of the Ministry of Environment, Forests and Climate Change
Notification No. G.S.R. 827, dated the 21st November, 2014, publishing the
Guidelines on Access to Biological Resources and Associated Knowledge and

Benefits Sharing Regulations, 2014.  [Placed in Library See No.LT.1851/16/15]

Notification of Ministry Personnel, Public Grievances and Pensions
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